12.11 hrs.
ANNOUNCEMENT BY THE SPEAKER
BUSINESS OF THE HOUSE
Titite: *Ahnouncement regarding business of the House.

MR. SPEAKER: | have to inform the House that in the Leaders Meeting held on 19 July, 2004, the following
decisions were taken:

1. Members may be allowed to raise matters of urgent public importance in the House up to 12.30 p.m. today.
Thereafter, further combined discussion on the Budget (General) and Demands for Grants on Account
(General) for 2004-2005 and Demands for Excess Grants (General) for 2001-2002 may be taken up and the
discussion concluded by 9.30 p.m. by sitting late; and

2. In order to enable more Members to participate in the discussion the Lunch-break may be dispensed with
today.

However, subsequently, it has been agreed that the hon. Minister will reply to the discussion tomorrow at 2.00 p.m.
| hope the House agrees to this proposal.

The Hon. Minister may make suitable arrangements for the late sitting.
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MR. SPEAKER: | am obliged to you.



